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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 18.09.2024 (WEDNESDAY) 

CHENNAI BENCH (HYBRID MODE) 

10:30 AM 

 Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

    Hon’ble Mr. Jatindranath Swain, Member (Technical) 

 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 339/2024 

For Condone Delay 

IA No. 922/2024 

Vemuri Ravi Kumar  

Vs 

Bhrigu Infra Pvt. Ltd.& 

8 Ors. 
 

Dr. Uma Shanker 

Gollapudi 

 

2.  Comp App (AT) (CH) 

(Ins) No. 340/2024 

For Exemption 

IA No, 924/2024 

For Stay 

IA No. 925/2024 
For Direction 

IA No. 926/2024 

T.Jayamohan  

Vs 

State Bank of India, 

Stressed Assets 

Management Branch 

 
 

WITH 

Mr. DO 

Kaviyanathan 

 

3.  Comp App (AT) (CH) 

(Ins) No. 341/2024 

For Direction 

IA No. 927/2024 
For Stay  

IA No. 928/2024 

For Exemption 

IA No. 929/2024 

T.Jayananth 

Vs 

State Bank of India, 

Stressed Assets 
Management Branch 

 

Mr. DO 

Kaviyanathan 

 

4.  Comp App (AT) (CH) 

(Ins) No. 342/2024 

For Stay 
IA No. 930/2024 

For Condone Delay 

IA No. 931/2024 

 

Boorugu Infra Projects 

Pvt. Ltd.  

in Consortium with 
Vishwanath Projects 

Limited & Anr.  

Vs 

Mr. Birendra Kumar 

Agarwal, RP of M/s 
Manjeera Retail 

Holding Pvt. Ltd. & 

Anr. 

WITH 

Ms. Lily Francis  

5.  Comp App (AT) (CH) 

(Ins) No. 343/2024 

For Condone Delay 
IA No. 932/2024 

For Stay 

IA No. 933/2024 

 

 

Boorugu Infra Projects 

Pvt. Ltd.  

in Consortium with 
Vishwanath Projects 

Limited & Anr.  

Vs 

Mr. Birendra Kumar 

Agarwal, RP of M/s 
Manjeera Retail 

Holding Pvt. Ltd. & 

Anr. 

Ms. Lily Francis  

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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6.  TA (AT) No. 3/2024 

(CA (AT) (Ins) No. 

1342/2024  
For Stay  

IA No. 4853/2024  

For Exemption  

IA No. 4854 & 

4855/2024) 

Steel Authority of India 

Ltd.  

Vs  
Anish Agarwal, RP of 

SAIL-SCL-Kerala Ltd. & 

2 Ors. 

Mr. Anand Varma  

 

For Direction  

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

7.  IA No. 913/2024 

(To Recall) 

in 

Comp App (AT) (CH) 

(Ins) No. 419/2022 

 

ISPT LLC 

Vs 

M/s Indo Shell 

Mould Ltd. & Anr. 

 

Mr. Vikram 

Veerasamy 

 

 

For Orders/Clarification 

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

8.  IA No. 406/2020 

(For Condone Delay) 

In 

TA (AT) No. 

223/2021  
(CA (AT) (Ins) No. 

165/2020  

For Exemption  

IA No. 405/2020) 

Firefly Creative 

Studio Pvt. Ltd.  

Vs  

Rockline 

Entertainment Pvt. 
Ltd. 

Ms. Priyadarshi 

Banerjee 

Dr. Vandana PL 

9.  IA No. 52/2023 

(For Additional Docs.) 
In 

Comp App (AT) (CH) 

No. 9/2022 

For Exemption  

IA No. 93, 95 & 
96/2022  

For Stay  

IA No. 94/2022 

Appeal Ammendment  

IA No. 51/2023  

 

B. Braun Medical 

(India) Pvt. Ltd.  
Vs.  

Sridhar Vasireddy & 

3 Ors 

Mr. Kinjal Goyal Mr. Akhil Bhansali- 

R1-R3  
Mr. K Ramu & R 

Vishnu- R4 

10.  IA No. 1215 & 
1216/2023  

(For Additional docs) 

&  

IA No.1314/2023  

(To implead)  
in  

Comp App (AT) (CH) 

(Ins) No. 367/2023  

For Directions  

IA No.1120/2023 

For Exemption 
IA No. 907/2024 

The Assistant 
Provident Fund 

Commissioner/ 

Recovery Officer  

Vs  

Vaasan Medical 
Centre Pvt Ltd.  

 

 

 

WITH 

Mr. PK Panneer 
Selvam 

Mr.A Karthikeyan 
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11.  IA No.529/2024 

(Delay in filing Reply)  

in  
Comp App (AT) (CH) 

(Ins) No. 368/2023  

To dispense with  

IA No.1121/2023  

For Stay  

IA No.1123/2023  
For Direction  

IA No.1122/2023 

The Assistant 

Provident Fund 

Commissioner/ 
Recovery Officer  

Vs  

Vaasan Medical 

Centre Pvt Ltd & 4 

Ors. 

Mr. PK Panneer 

Selvam 

Mr, A Karthikeyan 

R1, R3-R5  

Mr. BSV Prakash 
Kumar- R2 

12.  IA No. 1319/2023 

(For Condone Delay) 

In 

Comp App (AT) (CH) 
(Ins) No. 430/2023  

For Exemption  

IA No. 1318/2023 

Winntus Formworks 

Pvt. Ltd.  

Vs  

Aishwarya Business 
Corporation Pvt. Ltd. 

Mr. Gursat Singh Mr. John T Sebastian 

 

For Admission (After Notice) 

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

13.  Comp App (AT) (CH) 

No. 26/2023 

Vishnukant Gupta 

Vs  
Sulochana Gupta  

WITH 

Mr. PB Krishan Mr. A Kumar 

14.  Comp App (AT) (CH) 

No. 27/2023 

Vishnukant Gupta 

Vs  

Sulochana Gupta  

WITH 

Mr. PB Krishan Mr. A Kumar 

15.  Comp App (AT) (CH) 
No. 28/2023 

Anika Gupta  
Vs  

Radha Ballabh Gupta  

WITH 

Mr. PB Krishan Mr. A Kumar 

16.  Comp App (AT) (CH) 

No. 29/2023 

Vishnukant Gupta 

Vs  

Radha Ballabh Gupta  

WITH 

Mr. PB Krishan Mr. A Kumar 

17.  Comp App (AT) (CH) 
No. 30/2023 

Vishnukant Gupta 
Vs  

Sulochana Gupta  

WITH 

Mr. PB Krishan Mr. A Kumar 

18.  Comp App (AT) (CH) 

No. 31/2023 

Vishnukant Gupta 

HUF  

Vs  
Sulochana Gupta 

Mr. PB Krishan Mr. A Kumar 

19.  Comp App (AT) (CH) 

(Ins) No. 455/2023  

To dispense with  

IA No. 1421/2023 

For Stay  

IA No. 1422/2023 

The Regional 

provident Fund 

Commissioner-II, 

Employees’ Provident 

Fund Organisation  

Vs  
Harshavardhan 

Cotton and Synthetic 

Mills Pvt Ltd. Rep by 

its Liquidator 

Mahalingam Suresh 
Kumar & Anr. 

Mr. PK Panneer 

Selvam 

Ms. Pavithra M- R1 
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20.  Comp App (AT) (CH) 

(Ins) No. 17/2024  

For Exemption  
IA No. 63/2024 

GVPR Engineers 

Limited  

Vs  
Dantu Indu Sekhar, 

Erst. RP for YKM 

Entertainment & 

Hotels Pvt. Ltd. & 3 

Ors.  

WITH 

Mr. Roshan Atiq Mr. 

Jerin Asher Sojan 

Ms. Mumaneni Vazra 

Laxmi- R1  

Mr. Pranava Charan- 
R2  

Mr. Y 

Suryanarayana-R3 

21.  Comp App (AT) (CH) 
(Ins) No. 18/2024  

For Exemption  

IA No. 64/2024  

For Stay  

IA No. 65/2024 

GVPR Engineers 
Limited  

Vs  

Dantu Indu Sekhar, 

Erst. RP for YKM 

Entertainment & 
Hotels Pvt. Ltd. & 3 

Ors. 

 

Mr. Roshan Atiq  
Mr. Jerin Asher 

Sojan 

Ms. Mumaneni Vazra 
Laxmi- R1  

Mr. Pranava Charan- 

R2 

Mr.Y Suryanarayana- 

R3 

22.  Comp App (AT) (CH) 

(Ins) No. 39/2024  

For Stay  

IA No. 116/2024 

Gujarat Energy 

Transmission 

Corporation Ltd. & 

Anr.  
Vs  

Hitesh Goyal, RP of 

Bhadreshwar Vidyut 

Pvt. Ltd. 

 

Ms. Aishwarya 

Subramani 

Mr. Ramakant Rai 

23.  Comp App (AT) (CH) 
(Ins) No. 51/2024  

For Stay  

IA No. 151/2024  

For Exemption  

IA No. 150/2024 

M/s. Navalmaruk 
Services India Pvt. 

Ltd.  

Vs  

Mr. Ritesh Prakash, 

RP of Navalmar 
Shipping (India) Pvt. 

Ltd. & 2 Ors.  

 

WITH 

Mr. Salim A Inamdar Mr. Abhijit Atur R1  
Ms. Amrita Jain R2, 

R3 

24.  TA (AT) No. 1/2024 

(CA (AT) (Ins) No. 

194/2024  
For Stay  

IA No. 646/2024  

For Exemption  

IA No. 647 & 

648/2024) 

M/s. Navalmaruk 

Services India Private 

Limited & Anr.  
Vs  

Mr. Joseph 

Jayananda, 

Suspended Director 

of Navalmar Shipping 
(India) Pvt. Ltd. & 3 

Ors.  

 

WITH 

Mr. Salim A Inamdar Ms. Amrita Jain R1 & 

R2 

25.  Comp App (AT) (CH) 

(Ins) No. 88/2024  

For Stay  
IA No. 247/2024  

For Exemption 

IA No. 249/2024 

Mr. Ritesh Prakash 

Adatiya, RP of 

Navalmar Shipping 
(India) Pvt. Ltd.  

Vs  

Navalmaruk Services 

India Pvt. Ltd. & 2 

Ors 
 

Mr. Abhijit Atur Mr. Salim A 

Inamdar- R1  

Ms. Amrita Jain- R3 
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26.  Comp App (AT) (CH) 

(Ins) No. 145/2024  

For Urgent Listing  
IA No. 390/2024  

For Stay 

IA No. 391/2024 

Employees’ Provident 

Fund Organisation 

rep by Asst. 
Provident Fund 

Commissioner, 

Bengaluru  

Vs  

M/s. SDU Travels 

Pvt. Ltd. Rep by RP 
Mr. Ahsan Ahmed  

 

WITH 

Mr. R Vishnu Mr. Ahsan Ahmed, 

RP 

27.  Comp App (AT) (CH) 

(Ins) No. 146/2024  

For Urgent Listing  
IA No. 392/2024  

For Stay 

IA No. 393/2024 

Employees’ Provident 

Fund Organisation 

rep by Asst. 
Provident Fund 

Commissioner, 

Bengaluru  

Vs  

M/s. SDU Travels 

Pvt. Ltd. Rep by RP 
Mr. Ahsan Ahmed 

 

Mr. R Vishnu Mr. Ahsan Ahmad, 

RP 

28.  Comp App (AT) (CH) 

(Ins) No. 309/2024  

For Stay  

IA No 829/2024 
 

Raghava Square Pvt. 

Ltd.  

Vs  

IVRCL Ltd. & Anr.  
WITH 

Mr. Mayan H Jain Mr. Nityavendhan K 

For Caveator 

29.  Comp App (AT) (CH) 

(Ins) No. 310/2024  

For Stay  

IA No. 828/2024 

 

Raghava Square Pvt. 

Ltd.  

Vs  

IVRCL Ltd. & Anr. 

Mr. Mayan H Jain  

30.  Comp App (AT) (CH) 
(Ins) No. 325/2024  

For Urgent Hearing 

IA No. 886/2024  

For Stay  

IA No. 887/2024  

For Exemption  
IA No. 888/2024 

Mr. Ahmed Buhari 
Erst. Director of 

Coastal Energen Pvt. 

Ltd.  

Vs  

Radhakrishnan 

Dharmarajan, RP, 
Coastal Energen Pvt. 

Ltd. & 4 Ors.  

 

WITH 

Mr. Anant Merathia  

31.  Comp App (AT) (CH) 

(Ins) No. 328/2024  
For Stay  

IA No. 893/2024  

For Exemption  

IA No. 894/2024 

Precious Energy 

Holdings Ltd. BV1 Vs  
Radhakrishnan 

Dharmarajan, RP, 

Coastal Energen Pvt. 

Ltd. & 4 Ors.  

WITH 

Mr. Vishnu Mohan  

32.  Comp App (AT) (CH) 

(Ins) No. 329/2024  
For Stay  

IA No. 895/2024  

For Exemption  

IA No. 896/2024 

 

Mutiara Energy 

Holdings  
Vs  

Radhakrishnan 

Dharmarajan, RP, 

Coastal Energen Pvt. 

Ltd. & 4 Ors. 

Mr. Avinash 

Krishnan Ravi 
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For Hearing  

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

33.  Comp. App (AT) (CH) 

(Ins) No. 297/2021 

PPG Asian Paint Pvt 

Ltd  
Vs  

DSC Motor Pvt Ltd. 

 

Mr. S Kaushik 

Ramaswamy 

 

34.  Comp App (AT) (CH) 

No.37/2022 

For Stay  
IA No. 409/2022 

Shreevelu Builders 

Pvt. Ltd. & Anr  

Vs  
Mr. C. Kathirvel & 5 

Ors. 

Mr. AV Arun Mr. AK Mylsamy-R1 

& R2  

Mr.Y Prakash- R3- 
R6 

35.  Comp App (AT) (CH) 

No. 42/2022 

For Stay  

IA No. 531/2022 

The Assistant 

Commissioner of GST 

and Central Excise  

Vs  

Mr. Ramakrishnan 
Sadasivan, 

Liquidator of Thiru 

Agooran Sugars Ltd.  

WITH 

Mr. Raj Kumar 

Jhabakh 

Mr. B Dhanaraj 

36.  Comp App (AT) (CH) 

No.44/2022 
For Stay  

IA No. 539/2022 

The Assistant 

Commissioner of GST 
and Central Excise  

Vs  

Mr. Ramakrishnan 

Sadasivan, 

Liquidator of Thiru 

Agooran Sugars Ltd. 

Mr. Raj Kumar 

Jhabakh 

Mr. B Dhanaraj 

37.  Comp App (AT) (CH) 
No. 90/2022 

For Stay  

IA No. 778/2022 

Vaikundarajan 
Subramanian & Anr.  

Vs  

Jagatheesan 

Muthurajan & 9 Ors  

 
WITH 

Mr. Ramaswamy 
Meyappan 

Ms. Anisha 
Chandrakumar-R1, 

R3  

Mr. Rohan 

Rajasekaran - R2  

Mr. Raj Kumar 
Jhabakh- R4, R5  

Ms. Johnsy Greta- 

R7  

M/s Kingsly Solomon 

J- R8  

Ms. K. Subbu Ranga 
Bharathi-R9  

Ms. S Elambharathi-

R10 

38.  Comp App (AT) (CH) 

No. 91/2022 

For Urgent Hearing 
IA No. 785/2022  

For Stay  

IA No. 786/2022 

Vaikundarajan Suba 

Saranya  

Vs  
Jagatheesan 

Muthurajan & 10 Ors  

 

WITH 

Ms. K. Subbu Ranga 

Bharathi 

Ms. Anisha 

Chandrakumar-R1, 

R3  
Mr. Rohan 

Rajasekaran - R2  

Mr. Raj Kumar 

Jhabakh- R4, R5  

Ms. Johnsy Greta- 

R7  
M/s Kingsly Solomon 

J- R9  

Ms. S Elambharathi-

R11 
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39.  Comp App (AT) (CH) 

No.92/2022 

For Urgent Hearing 
IA No. 788/2022  

To dispense with  

IA No. 789/2022  

For Stay  

IA No. 787/2022 

S Vaikundarajan  

Vs  

Jagatheesan 
Muthurajan & 10 Ors  

 

WITH 

Ms.Johnsy Greeta Ms. Anisha 

Chandrakumar-R1, 

R3  
Mr. Rohan 

Rajasekaran - R2  

Mr. Raj Kumar 

Jhabakh- R4, R5  

Ms. Johnsy Greta-R7  

M/s Kingsly Solomon 
J- R8  

Ms. K. Subbu Ranga 

Bharathi-R10  

Ms. S Elambharathi-

R11 
 

40.  Comp App (AT) (CH) 

No.93/2022 

For Stay  

IA No. 790/2022  

For Urgent Hearing 

IA No. 791/2022 

Vaikundarajan 

Velmurugan  

Vs  

Jagatheesan 

Muthurajan & 10 Ors  

 
WITH 

Mr.J. Kingsly 

Solomon 

Ms. Anisha 

Chandrakumar-R1, 

R3  

Mr. Rohan 

Rajasekaran - R2  

Mr. Raj Kumar 
Jhabakh- R4, R5  

Ms. Johnsy Greta-R7  

Ms. K. Subbu Ranga 

Bharathi-R10  

Ms. S Elambharathi-
R11 

 

41.  Comp App (AT) (CH) 

No. 94/2022 

For Stay  

IA No. 792 & 

794/2022  
For Urgent Hearing 

IA No. 793 & 

795/2022  

Sumana Balasamy 

Kamaraj  

Vs  

Jegatheesan 

Muthurajan & 10 
Ors. 

Ms. S. Elambharathi Ms. Anisha 

Chandrakumar-R1, 

R3  

Mr. Rohan 

Rajasekaran - R2  
Mr. Raj Kumar 

Jhabakh- R4, R5  

Ms. Johnsy Greta- 

R7  

M/s Kingsly Solomon 
J- R9 Ms. K. Subbu 

Ranga Bharathi- R11 

 

42.  Comp App (AT) (CH) 

(Ins) No. 168/2023  

For Stay  

IA No. 548/2023  
To dispense with  

IA No. 547/2023 

Status Report  

IA No. 649/2023 

 

Suresh Elangovan  

Vs  

Union Bank of India 

& Anr 

Mr.Rama 

Subramaniam Raja 

Mr. Varun 

Srinivasan- R1 

43.  Comp App (AT) (CH) 
(Ins) No. 353/2022  

For Stay  

IA No. 799/2022 

Mr. K. Subramanian  
Vs  

Mr. K. Parameswaran 

Nair, Erst. RP & 

Suspended 

Liquidator of Sree 

Bhadra Parks & 
Resorts Ltd. & 5 Ors. 

 

Mr. Mayan H Jain Mr. Vinod PV,  
Ms. Reetha D - R1 
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44.  Comp App (AT) (CH) 

(Ins) No. 55/2023  

Leave to file  
IA No.193/2023  

For Direction  

IA No.194/2023  

For Exemption  

IA No.195/2023 

Employees Provident 

Fund Organisation 

Regional Office Rep 
by its Recovery 

Officer  

Vs  

M/s. Classic Knits 

India Pvt Ltd rep by 

CA.M.Suresh Kumar, 
RP & 4 Ors. 

 

Mr. PK Panneer 

Selvam 

Mr. PS Suman 

Mr.Chandramouli 

Prabhakar- R2  
Mr. Bhagavath 

Krishnan PMN- R3, 

R4 

45.  Comp App (AT) (CH) 

(Ins) No. 50/2024  

For Stay  

IA No. 148/2024 

Housing 

Development Finance 

Corporation Ltd  

Vs  
S. Amarendran, RP of 

Sabri Realtors Pvt. 

Ltd. 

 

Mr. Ravishankar 

Vallatharasu 

Mr. Kaushik N 

Sharma 

 

02.00 PM 

For Hearing  

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

46.  Comp App (AT) (CH) 

(Ins) No. 81/2024  

For Stay  

IA No.240/2024 

Bank Of Baroda 

Stressed Assets 

Management Branch 

& Anr.  

Vs  
Regional Provident 

Fund Commissioner, 

EPFO & Anr. 

 

Mr. B Dhanaraj Mr. PK Panneer 

Selvam- R1  

Ms. Rajalakshmi 

Varadharajan 

R2/Liquidator 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall 

enter the following particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter 

“Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on 

MUTE mode. Video should be switched ON only by the Counsel for the parties/litigants to a case, when 

the concerned Item No. is called for hearing and Mic should be UNMUTED only by the party speaking. 

All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at: 

https://nclat.nic.in/sites/default/files/2023- 

11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the 

NCLAT. 

mailto:vcnclatchennai5@gmail.com
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7. For any technical support Parties may contact the following officials during the office hours on 

working days:  

         VC Support – Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan  

(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 

 
 

Copy to: 

By the order of Hon’ble Member (Judicial) 

 Chennai Bench 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance, 

1. For VC Link- vcnclatchennai5@gmail.com 

                         Ph-044-28880500 

mailto:vcnclatchennai5@gmail.com
http://www.nclat.nic.in/

